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PAN AABCV0302L

Proceeding Name First Appeal Proceedings

Assessment Year 2006-07

Document Reference ID 100000003310239

Notice Section 250

Served On

Description [ITBA]JHearing Notice u/s 2500f Income Tax Act 1961.
Response/Remarks Request letter dt. 05/09/2018 for adjournment of hearing fixed on 05/09/2018
Sl.No. Attachment Description Attachment

1 Request letter dt. 05/09/2018 for adjournment Varun Finance - Adj Ltr..PDF

2 Rectification petition before CIT(A)-2/Kol Petition for rectification CIT Appeal-2.pdf

3 Rectification petition before AO. Rectification ITO Ward- 5(4).pdf

4 Copy of Air Ticket from Kol. to Guwahati Air Ticket Cal- Guwahati D.O.J. 10.09.2018.pdf
5 Copy of Air Ticket from Guwahati to Kolata Air Ticket Guwahati - Cal D.O.J. 11.09.2018.pdf
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